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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH:BANGALORE

DATED THIS THE TWENTYFIRST OCTOBER, 1987

%

Present: Hon'ble Shri P. Srinivasan .... Member (A)

Hon'ble Shri Ch, Ramakrishna Rao . .... Member (J)°
APPLICATION NO,566/87 ‘

Shri S.M. Byanna

S/0. Shri Munimallappa

National Dairy Resedarch Institute
Adugodi Post

Bangalore - 560 030

(Shri M.S. Ananda Ramu, Advocate)

coee Applicant,ﬂ

Vs,

l. The Union of India
represented by its
Secretary, Ministry of
Agriculture
New Delhi,

2. The Director
National Dairy Research Institute
Karnal - 132001. (Haryana)

3. The Head
National Dairy Research Instltute
Southern Regional Station
Adugodi
Bangalore - 560 030.

4, Sri Krishnaiah, working as
Boiler Mechanic
National Dairy Research Institute
Southern Regional Station
Adugodi
Bangalore - 560 030, .... Responderts

(Shri M, Vasudeva Rao, Advocate)

This application has come up for hearing

before this Tribunal today, Hon'ble Shri Ch. Ramakrishna
Rao; Member (J), made the following:

ORDER

In this application the prayer of the applicent

is that respondents 1 to 3 should be directed to issue an
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Boiler Mechanlc on 27 5 1985 Respondent no,4,

Ein addltlon to belng senlor to the appllcant had

‘faired better than the appllcant in the test securing - j

;Ha tgtal of 74 marks as agalnst 49 marks obtained by j
the applicant., That is why respondent no 4 was |

~:selected, 1In the statement given to the JInspector

~hantt
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<-0f Boilers, respondent.no.4 was shown as iBoiler

J
<" ~Attendant and.the applicant was shown as.Reliever
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or Boiler Mechanic.

It has been explained on

behalf of respondents 1 to 3 that the applicant

was acting as Reliever and not as Boiler Attendant,

3.

any merit to the application,

application is dismissed,

own cost.

mr,

In view of all this we do not find
In the result the

Parties to bear their
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